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Title: Introduction of the Cow And Other Milch Animals (Prohibition of Slaughter, Cruelty and Other Provisions) Bill, 2015. (motion adopted)
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HON. DEPUTY SPEAKER: The question is:
"That leave be granted to introduce a Bill to provide for the prohibition of slaughter of cow and its progeny and other milch animals for
consumption of meat or its export or for any other purpose, cruelty and inflicting of trauma, pain or suffering on animals and for humane

approach towards them through welfare measures and the well being of animals and for matters connected therewith and incidental
thereto."

The motion was adopted.
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